
.21 Oral Answers AGRAHAYANA 30, 1900 (SAKA) Oral Answers 22 
"'\ I 

matter. If any Memb~r of apy par~y 
has been obstructed in t~e FI'ouse, I 
shall certainly take appropririte step 
and if my staft has failed, I will cer-
tainly take action against the ,staff also, 
It is the responsibility of the Watch had 
Ward to keep a watch. I warnE'd 
them three days back. Apprc,ptiate 
steps will have to be tuken. I had 

consultations with the Secretary. I 
have, taken steps. If there has been 
any failurcat any stage, certainly the 
most drastic adion will be taken. You 
can rest assured. 

Let us go on with the subject. 
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DR. kARAN SINGH: Sir, this 
question hiShlights a very real !)loblem 
that is growing in proportion, It is a 
fact that erores of rupee~ worth Gf 
highly sophistiCated medical equip-
ment in this country are lying unused 
because of certain lack 01 spare parts 
or lack of technical assistanc",. We 
are a poor country and a developing 
country. I know for .1 fact thut 80 to 
100 crores of rupees .rorth of medical 
equipment is lying tota1\y unused in 
the country for want of dther spare 
parts or technical hand to man thcm. 
It has been suggested that some orga-
nisation should be set liP whi.cll would 
ensure that this equipment which is 
being purchased at grellt cost i~ pro-
perly maintained, Now. in the Saf-
darjang Hospital, tlIi~ equipment 
worth 13 lakhs of rup~es i!! lyiJ.t un-
used and rusting for want of a 
technician. Will the Minister pJeasp 
tell the House what -,teps he proposes 
to take on a national level either to 
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